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Sh. Zain Abbas, Advocate for the petitioner. Sh. Amit Gupta, PCS for the
respondent is not available today because of some personal difficulty. Today, the

learned counsel for the petitioner further files rejoinder.
Hence, the case is adjourned for argument on 29" November. 2017.
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Dated:21.11.2017 H.P. Chaturvedi,
Member (Judicial)

Typed by:
Kavya Prakash Srivastava
(Stenographer)



